
ITEM NO.805               COURT NO.1               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

I.a. nos. 37219 & 37218/2020 IN
Petitions for Special Leave to Appeal (C)  Nos.  29327-29328/2019

(Arising out of impugned final judgment and order dated  14-10-2019
in CAAT(I) No. 957/2019 10-10-2019 in PAO No. 11/2019 passed by the
Directorate Of Enforcement)

COMMITTEE OF CREDITORS                             Petitioner(s)

                                VERSUS

DIRECTORATE OF ENFORCEMENT & ORS.                  Respondent(s)

(THR. MENTIONING BRANCH DTD. 06.03.2020(MM) )
 
Date : 02-03-2020 These matters werewere mentioned today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MR. JUSTICE SURYA KANT

Counsel for the parties :

Dr. A.M. Singhvi, Sr. Adv. (Mentioned By)
M/S.  Cyril Amarchand Mangaldas Aor, AOR

                   
Mr. Neeraj Kishan Kaul, Sr. Adv.
Mr.Manmeet Singh, Adv.
Ms. Nishtha Chaturvedi, Adv.

                    Mr. Faisal Sherwani , AOR
                    

 UPON hearing the counsel the Court made the following
                      O R D E R

Not  to  be  deleted  from  the  cause  list  of
06.03.2020.

[ CHARANJEET KAUR ]        [ INDU KUMARI POKHRIYAL ]
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